
BEFORE THE NATIONAL GREEN TRIBUNAL 

SOTUERHN ZONE, CHENNAI 

Appeal No. 13 of 2024 (SZ) 

In the matter of: 

Pritto Francis (Managing Partner) 

M/S. Green Sand Granites       …Appellant(s) 

Versus 

The Chairman, 

The State Environment Impact Assessment Authority (SEIAA), 

Rep, by its Member Secretary, and 3 others     …Respondent(s) 

INDEX 
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1. 15.03.2024 Report filed by the 3rd Respondent – The District 

Collector, Coimbatore 

1 - 6 

(Note: The page numbers are at the top centre of every page) 

 

Through  

Dr. D. Shanmuganathan 

Standing Counsel of Tamil Nadu 

National Green Tribunal, 

Southern Zone, Chennai 

Date: 18.03.2024 
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